ITEM NO.33 COURT NO.7 SECTION X

SUPREME COURT OF INDTINA A
RECORD OF PROCEEDINGS
Writ Petition(s) (Civil) No(s). 476/2012

SH.DAYANANDA SARASWATI SWAMIJI (DEAD) & ORS. Petitioner (s)
VERSUS

THE STATE OF TAMIL NADU & ORS. Respondent (s)

FOR

IA No. 10/2016 - AMENDMENT IN CAUSE TITLE

IA No. 155219/2019 - AMENDMENT IN CAUSE TITLE

IA No. 41327/2022 - APPLICATION FOR PERMISSION

IA No. 24619/2024 - CLARIFICATION/DIRECTION

IA No. 99210/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 41329/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 3/2015 - EXEMPTION FROM FILING O.T.

IA No. 268406/2024 - INTERVENTION APPLICATION

IA No. 36165/2018 - INTERVENTION/IMPLEADMENT

IA No. 36155/2018 - INTERVENTION/IMPLEADMENT

IA No. 265367/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS /FACTS /ANNEXURES

IA No. 30829/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS /FACTS /ANNEXURES

IA No. 155238/2019 - PERMISSION TO FILE AMENDED WRIT PETITION
IA No. 1/2012 - STAY APPLICATION

WITH

W.P.(C) No. 1432/2019 (PIL-W)

IA No. 187593/2019 - EXEMPTION FROM FILING O.T.

W.P.(C) No. 1147/2021 (PIL-W)

[FOR PERMISSION TO APPEAR AND ARGUE IN PERSON ON IA 135649/2021
FOR EXEMPTION FROM FILING O.T. ON IA 135651/2021

FOR GRANT OF INTERIM RELIEF ON IA 135652/2021

IA No. 135651/2021 - EXEMPTION FROM FILING O.T.

IA No. 135652/2021 - GRANT OF INTERIM RELIEF

IA No. 135649/2021 - PERMISSION TO APPEAR AND ARGUE IN PERSON

W.P. (C) No. 148/2024 (X)
IA No. 54167/2024 - STAY APPLICATION

Date : 01-04-2025 These matters were called on for hearing today.

CORAM
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
QT? HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
Digitally sigheg/by

NEETU SAGMDEVA
Date: 20: 4.08
16:01;,

R Petitioner(s) : Mr. K. R. Sasiprabhu, AOR

Petitioner-in-person
contd. .



For Respondent (s)

Mr.
Ms.
Ms.

Mr.
Ms.

Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Ms.
Mr.
Mr.

Mrs.

:Mr.
Mr.

Mr.
Mr.
Ms.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Mr.
Ms.

Ms.

Mr.
Mr.
Ms.
Mr.
Mr.

Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Mr.

Mr.
Mr.
Ms.
Mr.
Mr.

-2 -

Vishesh Kanodia, Adv.
Rashi Bansal, AOR
Deepti Thapa, Adv.

K. V. Muthu Kumar, AOR
Sarita Kanwar, Adv.

V. Chitambaresh, Sr. Adv.
C. S. Vaidyanathan, Sr. Adv.
Guru Krishnakumar, Sr. Adv.
Suvidutt M.S., AOR
Akshay Nagaraj, Adv.
Deepika Singh, Adv.
Disha Puri, Adv.
Shikhar Sharma, Adv.
Rishesh Sikarwar, Adv.
Renu Yadav, Adv.

Jaideep Gupta, Sr. Adv.
R. Shunmugasundaram, Sr. Adv.
N R Elango, Sr. Adv.
Amit Anand Tiwari AAG, Sr. Adv.
Misha Rohatgi, AOR
N R R Arun Natarajan, Adv.
Nakul Mohta, Adv.
Amulya Upadhyay, Adv.
Ayush Kashyap, Adv.
Racheeta Chawla, Adv.
Agilesh Kumar S, Adv.
Agilely Kumar S, Adv.
Tanvi Anand, Adv.
Shakeena AG, Adv.

Sravan Kumar Karanam, AOR
Kumar Abhishek, Adv.

P. Geetanjali, Adv.
Aniket Singh, Adv.

P. Venkatraju, Adv.

Sandeep Singh Dingra, Adv.
Sanjiv Kumar Jain, Adv.
Amit Kumar Chawla, adv.
Akhileshwar Jha, adv.
Charan Jeet Sidhu, Adv.
Dilip Kumar, Adv.

G. N. Reddy, AOR

Shyam Divan, Sr. Adv.
Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Gautam Bhatia, Adv.
Rongon Choudhary, Adv.

Contd..
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Santosh Krishnan, AOR

K.M.Nataraj, A.S.G.
Aravindh S., AOR
Aadithya Aravindh, Adv.

Sravan Kumar Karanam, AOR
Kumar Abhishek, Adv.

P. Geetanjali, Adv.
Aniket Singh, Adv.

P. Venkatraju, Adv.

Rajiv Kumar Choudhry , AOR
S. Prabu Ramasubramanian, Adv.

Raghunatha Sethupathy B, AOR
Manoj Kumar A., Adv.

UPON hearing the counsel the Court made the following

ORDER

The Writ petitions are disposed of in terms of

the signed non-reportable order.

All pending application(s) including the

application (s)

for intervention/impleadment shall

stand disposed of.

(NEETU SACHDEVA)
ASTT. REGISTRAR-cum-PS

(DIVYA BABBAR)
COURT MASTER (NSH)

(Signed non-reportable order is placed on the file)
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